
Annexure -7

Department Government
Date of 
receipt

Amount 
claimed

Amount 
of claim 
admitted

Nature of 
claim

Whether related party?
% of voting 

share in CoC, if 
applicable

1

EMPLOYEES 
STATE 

INSURANCE 
CORPORATION

YES 14.10.2019     39,205.00                     -   
Contribution in 

ESI amount, 
damages, interest

NO 0 0 0                39,205.00 0

Claim not admitted as 
the amount was already 
paid to the department 
before initiation of cirp.

1     39,205.00                     -                                   -                   -                               -                  39,205.00                          -   

Name of the Corporate debtor: UIC UDYOG LIMITED;       Date of commencement of CIRP: 30.09.2019;      List of creditors as on: 10.12.2021

                                                      List of operational creditors (Government dues)                                                                                                              Amount in Rs.

Amount 
of 

continge
nt claim

Amount of 
any mutual 
dues, that 

may be set-off

Amount of 
claim not 
admitted

Amount of 
claim under 
verification

Remarks, if anySl. No.

Details of Claimant
Details of claim 

received
Details of claim admitted


